
[14 December, 1999]      RAJYA SABHA 

12.00 NOON 

PAPERS  LAID ON THE TABLE 

I. Report (1998-99) on the working and administration 
ofthe Companies Act, 1956 

II. Report (1998) pertaining to the execution of the 
Provision of the Monopolies Restrictive and Trade 
Practices Act, 1969 

THE MINISTER OF LAW, JUSTICE AND COMPANY AFFAIRS (SHRI 
RAM JETHMALANI):   Sir, I lay on the Table:- 

I. A copy (in English and Hindi") of the Forty-third Annual 
Report on the working and administration of the Companies 
Act, 1956 for the year ended 31st March, 1999, under 
section 638 of the said Act. [Placed in Library. 5ee No. LT-
710/99] 

II. A copy (in English and Hindi) ofthe Twenty-eighth Annual 
Report pertaining to the execution ofthe Provisions ofthe 
Monopolies Restrictive and Trade Practices Act, 1969 for 
the period from 1-1-1998 to 31-12-98, under section 62 of 
the said Act. [Placed in Library. See No. LT-709/99] 

Report and Accounts (1997-98) of the Telecom Regulatory Authority of 
India, New Delhi and related papers 
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Report and Accounts (1998-99) ofthe Centre for Development 
Economics at the Delhi School of Economics and related papers 

THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): Sir, I lay on 
the Table a copy each (in English and Hindi") of  the following papers: 

(a) Sixth Annual Report of the Centre for Development 
Economics at the Delhi School of Economics, for the year 
1998-99. 

(b) Annual Accounts of the Centre for Development 
Economics Delhi School of Economics, Delhi, for the year 
1998-99, and the Audit Report thereon. 

(c) Statement by Government accepting the above Report. 
[Placed in Library. See No. LT-604/99] 

Memorandum of Understanding (1999-2000) between the Government 
of India and Water and Power Consultancy Services (I) Limited 

THE MINISTER OF WATER RESOURCES (DR. C.P. THAKUR): Sir, I 
lay on the Table a copy (in English and Hindi) ofthe Memorandum of 
Understanding between the Government of India (Ministry of Water 
Resources) and Water and Power Consultancy Services (I) Limited for the 
year 1999-2000.   [Placed in Library. See No. LT-5I5/99] 

Report and Accounts (1993-94) of the Vayudoot Limited, New Delhi 
and related papers 

 
 	�)� ����		 ���
 (�
 1�� ����) :�H���� 6�,�O ��t����$� �� 
�H� �'� �� �$�� ह� � :- 
 
 I. �t��� 7�.����, 1956 �� .��� 619 �� ;�.��� (1) �
  7.�� 
��t����$� ��C �� &�-&� 8�� (7�e
6� �?� �ह>�� ��) :- 
  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


